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MESSRS. BHARAT BARREL AND DRUM
MaNUFACTURING Co. (P) L1D.,
BoMBAY

*715. SHRI S. M. BANERIJEE :
Will the Minister of INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS be pleased to refer to the
reply given to Unstarred Question
No. 1652 on the 30th July, 1968 and
state :

(a) the reasons for not accepting
the findings of the technical officers
in respect of the assessed capacity of
the bitumen drum plant of M/s.
Bharat Barrel and Drum Manufac-
turing Co. (P) Ltd., Bombay;

(b) the date on which the said
company was informed that assessed
capacity of its bitumen drum plant
has not been considered for accep-
tance ;

(c) the reasons for not distributing
bitumen drum sheets also pro rata to
licensed capacities of bitumen drum
iahl:’ricators in the interest of industry;

(d) whether Government propose
to inform the Joint Plant Committee
to take into consideration the licensed
capacity of bitumen drum plant of
the said firm ?

THE MINISTER OF INDUS-
TRIAL DEVELOPMENT AND
COMPANY AFFAIRS (SHRI F. A.
AHMED) : (a) As already explained
in reply to parts (c) and (d) of the
Lok Sabha Unstarred Question
No. 1652 on the 30th July, 1968, the
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findings of the technical officers in
respect of the capacities of the bitu-
men drum plant of the firm were not
considered for acceptance as certain
matters needed further examination,
arising out of the report of the tech-
nical officers on the assessment of oil
barrel capacity undertaken during
1965. This examination has not been
completed yet.

(0) The firm was informed in letter
dated 26-5-66 that no revision of
capacity was possible for bitumen
drums.

(c) Bitumen drum sheets are issued
to Oil Refineries/Oil Companies, as
the demand of these sheets starts with
the envisaged production of bitumen
by the Refineries. Sheets are made
available according to requirements
for packing bitumen produced by the
Refineries.

(d) The Joint Plant Committee
have been informed of the licensed
capacity of M/s. Bharat Barrel &
Drum Manufacturing Co. (P) Ltd.,
for bitumen drums and also the pro-
duction of bitumen drums reported
by the firm during 1966.

FOREIGN INVESTMENT

*716. SHRI JYOTIRMOY BASU:
Will the Minister of INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS be pleased to state what
adjustments were made immediately
after devaluation in the book value of
assets and corresponding entries rela-
ting to loans and other outstanding
debts in the books of Companies in
which there were foreign investments?

THE MINISTER OF INDUS-
TRIAL DEVELOPMENT AND
COMPANY AFFAIRS (SHRI F. A.
AHMED) : The Government of India
has, vide its Notification No. GSR
129 dated the 3rd January 1968, a
copy of which was laid on the Table
of the House on 27-2-1968, amended
the provisions of Schedule VI of the
Companies Act, 1956 with a view to
enabling the companies to make
adjustment in the value of the fixed
assets purchased by them from a
coumntry outside India consequent to a
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change in the rate of exchange at any
time after the acquisition of the assets
if any liability in respect of the
acquisition of such assets remained
unpaid on the date of the devaluation
and in respect of which increased
payment had to be made. It is not
possible to state what adjustments
have already been made or may be
made since the issue of the Notifi-
cation by thousands of companies
which may be concerned as there is
no requirement that they should
specifically mention in their .balance-
sheets the additions made to the
original cost as a result of devaluation.
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